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 Sixteenth  Loksabha

 an>

 Title:  Papers  laid  on  the  Table  of  the  House  by  Ministers/Members.

 गृह  मंत्रालय  में  राज्यमंत्री  (श्री  हंसराज  गंगाराम  अहीर):  माननीय  अध्यक्ष  महोदया,  मैं  श्री  राजनाथ  सिंह  जी  की  ओर

 से  निम्नलिखित पत्र  सभा  पटल  पर  रखता  हूं:

 (1)  वर्ष  2018-2019  के  लिए  गृह  मंत्रालय  (खंड-एक)  की  अनुदानों की  विस्तृत  मांगें  |

 (Placed  in  Library.See  No.  LT8679/16/18)

 (2)  वर्ष  2018-2019  के  लिए  गृह  मंत्रालय (खंड  -  दो)  (संघराज्य  क्षेत्र)  की  अनुदानों की  विस्तृत  मांगें।

 (Placed  in  Library.See  No.  LT  8680/16/18)

 उपभोक्ता  मामले,  खाद्य  और  सार्वजनिक  वितरण  मंत्री  (श्री  राम  विलास  पासवान):  माननीय  अध्यक्ष  महोदया,  मैं

 आधार  (वित्तीय  और  अन्य  सहायिका ओं,  प्रसुविधाओं और  सेवाओं  का  लक्षित  परिदान)  अधिनियम,  2016 की  धारा

 55  के  अंतर्गत  अधिसूचना  संख्या  का.आ.  4065(अ), जो 26 जो  26  दिसंबर,  2017  के  भारत  के  राजपत्र  में  प्रकाशित  हुई  थी

 तथा  जिसके  द्वारा  8  फरवरी,  2017  की  अधिसूचना संख्या  कहा.  371(अ)  में  कतिपय  संशोधन  किए  गए  हैं,  की  एक

 प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  सभा  पटल  पर  रखता  हूं]

 (Placed  in  Library.See  No.  LT  8681/16/18)

 सामाजिक  न्याय  और  अधिकारिता  मंत्री  (श्री  थावरचंद  गहलोत):  माननीय  अध्यक्ष  महोदया,  मैं  वर्ष  2018-19  के

 लिए  सामाजिक  न्याय  और  अधिकारिता  मंत्रालय  की  अनुदानों  की  विस्तृत  मांगों  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी
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 संस्करण) सभा  पटल  पर  रखता  हूं।

 (Placed  in  Library.See  No.  LT  8682/16/18)

 मानव  संसाधन  विकास  मंत्रालय  में  राज्यमंत्री  तथा  जल  संसाधन,  नदी  विकास  और  गंगा  संरक्षण  मंत्रालय  में

 राज्य  मंत्री  (डॉ.  सत्यपाल  सिंह)  :आदरणीय  अध्यक्ष  महोदया,  मैं  श्री  प्रकाश  जावड़ेकर  जी  की  ओर  से  वर्ष  2018-

 2019  के  लिए  मानव  संसाधन  विकास  मंत्रालय  की  अनुदानों  की  विस्तृत  मांगों  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी

 संस्करण) सभा  पटल  पर  रखता  हूं।

 (Placed  in  Library.See  No.  LT  8683/16/18)

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  CULTURE  AND  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  ENVIRONMENT,  FOREST  AND  CLIMATE  CHANGE  (DR.  MAHESH

 SHARMA):  |  beg  to  lay  on  the  Table:-

 1.  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Centre  for  Cultural

 Resources  and  Training,  New  Delhi,  for  the  year  2016-2017,  along  with  Audited

 Accounts.

 2.  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of

 the  Centre  for  Cultural  Resources  and  Training,  New  Delhi,  for  the  year  2016-2017.

 (Placed  in  Library.See  No.  LT  8684/16/18)
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 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  CULTURE  AND  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  ENVIRONMENT,  FOREST  AND  CLIMATE  CHANGE  (DR.  MAHESH

 SHARMA):  On  behalf  of  Shri  Alphons  Kannanthanam,  |  beg  to  lay  on  the  Table  a  copy  of  the

 Detailed  Demands  for  Grants  (Hindi  and  English  versions)  of  the  Ministry  of  Tourism  for  the

 year  2018-2019.

 (Placed  in  Library.See  No.  LT  8685/16/18)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  FINANCE  AND  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  SHIPPING  (SHRI  PON  RADHAKRISHNAN):  |  begto  lay  on  the  Table  a

 copy  of  the  Detailed  Demands  for  Grants  (Hindi  and  English  versions)  of  the  Parliament,

 Secretariats  of  the  President  and  Vice-President  for  the  year  2018-2019.

 (Placed  in  Library.See  No.  LT  8686/16/18)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  RAILWAYS  (SHRI  RAJEN  GOHAIN):  |  beg

 to  lay  on  the  Table  a  copy  of  the  Detailed  Demands  for  Grants  (Hindi  and  English  versions)  of

 the  Ministry  of  Railways  for  the  year  2018-2019.

 (Placed  in  Library.See  No.  LT  8687/16/18)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  AGRICULTURE  AND  FARMERS

 WELFARE  (SHRI  GAJENDRA  SINGH  SHEKHAWAT):  On  behalf  of  Shri  Parshottam  Rupala,  |

 beg  to  lay  on  the  Table  a  copy  of  the  Plant  Quarantine  (Regulation  of  Import  into  India)  (Tenth

 Amendment)  Order,  2017  (Hindi  and  English  versions)  published  in  Notification  No.
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 S.0.4082(E)  in  Gazette  of  India  dated  agin  December,  2017  under  Section  4(d)  of  the

 Destructive  Insects  and  Pests  Act,  1914.

 (Placed  in  Library.See  No.  LT  8688/16/18)

 मानव  संसाधन  विकास  मंत्रालय  में  राज्य  मंत्री  (श्री  उपेन्द्र  कुशवाहा)
 :

 अध्यक्ष  महोदया,  मैं  निम्नलिखित पत्र  सभा

 पटल  पर  रखता  हूं:-

 (एक)  बिहार  माध्यमिक शिक्षा  परिषद  (राष्ट्रीय  माध्यमिक  शिक्षा  अभियान),  पटना  के  वर्ष  2014-2015  के  वार्षिक

 प्रतिवेदन  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  तथा  लेखापरीक्षित  लेखे।

 (दो)  बिहार  माध्यमिक शिक्षा  परिषद  (राष्ट्रीय  माध्यमिक  शिक्षा  अभियान),  पटना के  वर्ष  2014-2015  के  कार्यकरण

 की  सरकार  द्वारा  समीक्षा  के  बारे  में  विवरण  (हिन्दी  तथा  अंग्रेजी  संस्करण)।

 उपर्युक्त (1)  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण  दर्शाने  वाला  विवरण  (हिन्दी  तथा

 अंग्रेजी  संस्करण)।

 (Placed  in  Library.See  No.  LT  8689/16/18)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  PARLIAMENTARY  AFFAIRS  AND

 MINISTER  OF  STATE  IN  THE  MINISTRY  OF  WATER  RESOURCES,  RIVER

 DEVELOPMENT  AND  GANGA  REJUVENATION  (SHRI  ARJUN  RAM  MEGHWAL):  On  behalf

 of  Shri  Kiren  Rijiju,  |  beg  to  lay  on  the  Table:-

 1.  (i)  |  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Institute

 of  Disaster  Management,  New  Delhi,  for  the  years  2003-2004  to  2011-2012,  along  with

 Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the

 working  of  the  National  Institute  of  Disaster  Management,  New  Delhi,  for  the  years
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 2003-2004  to  20112012.

 2.  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers

 mentioned  at  (1)  above.

 (Placed  in  Library.See  No.  LT  8690/16/18)

 3.  A  copy  of  the  Assam  Rifles,  Para  Medical  Staff,  Group  ‘C’  Combatised  Posts,

 Recruitment  Rules,  2017  (Hindi  and  English  versions)  published  in  Notification  No.

 G.S.R.389  in  weekly  Gazette  of  India  dated  a5  November,  2017  under  Section  167  of

 the  Assam  Rifles  Act,  2006.

 (Placed  in  Library.See  No.  LT  8691/16/18)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  SKILL  DEVELOPMENT  AND

 ENTREPRENEURSHIP  (SHRI  ANANTKUMAR  HEGDE):  |  beg  to  lay  on  the  Table  a  copy  of

 the  Apprenticeship  (Sixth  Amendment)  Rules,  2017  (Hindi  and  English  versions)  published  in

 Notification  No.  G.S.R.1525(E)  in  Gazette  of  India  dated  56"  December,  2017  under  sub-

 section  (3)  of  Section  37  of  the  Apprentices  Act,  1961.

 (Placed  in  Library.  See  No.  LT  8692/16/18)

 खाद्य  प्रसंस्करण  उद्योग  मंत्रालय  में  राज्य  मंत्री  (श्रीमती  साध्वी  निरंजन  ज्योति)  :  अध्यक्ष  महोदया,  मैं  निम्नलिखित

 पत्र  सभा  पटल  पर  रखती  हूं:-
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 (1)  (एक)

 (दो)

 (2)  (एक)

 (दो)

 नेशनल  इंस्टीट्यूट  आफ  फूड  टेक्नोलाजी  इंटरप्रेन्योरशिप  एंड  मैनेजमेंट,

 सोनीपत  के  वर्ष  2016-2017  के  वार्षिक  प्रतिवेदन  की  एक  प्रति  (हिन्दी  तथा

 अंग्रेजी  संस्करण)  तथा  लेखापरीक्षित लेखे।

 नेशनल  इंस्टीट्यूट  आफ  फूड  टेक्नोलाजी  इंटरप्रेन्योरशिप  एंड  मैनेजमेंट,

 सोनीपत  के  वर्ष  2016-2017  के  कार्यकरण  की  सरकार  द्वारा  समीक्षा  की  एक

 प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)।

 (Placed  in  Library.  See  No.  LT  8693/16/18)

 इंडियन  इंस्टीट्यूट  आफ  फूड  प्रोसेसिंग  टेक्नोलाजी,  तंजावुर  के  वर्ष  2016-

 2017  के  वार्षिक  प्रतिवेदन  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  तथा

 लेखापरीक्षित  लेखे।

 इंडियन  इंस्टीट्यूट  आफ  फूड  प्रोसेसिंग  टेक्नोलाजी,  तंजावुर  के  वर्ष  2016-

 2017  के  कार्यकरण  की  सरकार  द्वारा  समीक्षा  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी

 संस्करण)।

 (Placed  in  Library.  See  No.  LT  8694/16/18)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  ROAD  TRANSPORT  AND  HIGHWAYS,

 MINISTER  OF  STATE  IN  THE  MINISTRY  OF  SHIPPING  AND  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  CHEMICALS  AND  FERTILIZERS  (SHRI  MANSUKH  L.  MANDAVIYA):  |  beg  to

 lay  on  the  Table:-

 1.  A  copy  each  of  the  following  papers  (Hindi  and  English  versions)  under  sub-section  (1)

 of  Section  394  of  the  Companies  Act,  2013:-

 (i)  Review  by  the  Government  of  the  working  of  the  Hindustan  Antibiotics  Limited,

 Pune,  for  the  year  2015-2016.
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 (ii)  Annual  Report  of  the  Hindustan  Antibiotics  Limited,  Pune,  for  the  year  2015-2016,

 along  with  Audited  Accounts  and  comments  of  the  Comptroller  and  Auditor

 General  thereon.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  _  in  laying  the

 papers  mentioned  at  (1)  above.

 (Placed  in  Library.See  No.  LT  8695/16/18)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  CONSUMER  AFFAIRS,  FOOD  AND

 PUBLIC  DISTRIBUTION  AND  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  COMMERCE

 AND  INDUSTRIES  (SHRI  C.R.  CHAUDHARY):  |  beg  to  lay  on  the  Table  a  copy  of  the  First

 Statutes  of  the  Footwear  Design  and  Development  Institute  (Hindi  and  English  versions)

 published  in  Notification  No.  G.S.R.  63(E)  in  Gazette  of  India  dated  25  January,  2018  under

 sub-section  (1)  of  Section  27  of  the  Footwear  Design  and  Development  Institute  Act,  2017.

 (Placed  in  Library.See  No.  LT  8696/16/18)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  AGRICULTURE  AND  FARMERS

 WELFARE  (SHRI  GAJENDRA  SINGH  SHEKHAWAT):  |  beg  to  lay  on  the  Table:-

 1.  A  copy  each  of  the  following  papers  (Hindi  and  English  versions)  under  sub-section  (2)

 of  Section  394  of  the  Companies  Act,  2013:-
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 (i)  Review  by  the  Government  of  the  working  of  the  Jammu  and  Kashmir

 Horticultural  Produce  Marketing  and  Processing  Corporation  Limited,  Srinagar,  for

 the  years  1997-1998  to  2000-2001.

 (ii)  Annual  Report  of  the  Jammu  and  Kashmir  Horticultural  Produce  Marketing  and

 Processing  Corporation  Limited,  Srinagar,  for  the  years  1997-1998  to  2000-2001,

 alongwith  Audited  Accounts  and  comments  of  the  Comptroller  and  Auditor

 General  thereon.

 2.  Four  statements  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the

 papers  mentioned  at  (1)  above.

 (Placed  in  Library.See  No.  LT  8697/16/18)

 मानव  संसाधन  विकास  मंत्रालय  में  राज्य  मंत्री  तथा  जल  संसाधन,  नदी  विकास  और  गंगा  संरक्षण  मंत्रालय  में

 राज्य  मंत्री  (डॉ.  सत्यपाल  सिंह)  :  अध्यक्ष  महोदया,  मैं  निम्नलिखित  पत्र  सभा  पटल  पर  रखता  हूं:-

 (1)  (एक)  स्कूल  आफ  प्लानिंग  एंड  आर्किटेक्चर,  नई  दिल्ली  के  वर्ष  2016-2017  के

 वार्षिक  प्रतिवेदन  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  तथा  लेखापरीक्षित

 लेख े|

 (दो)  स्कूल आफ  प्लानिंग  एंड  आर्किटेक्चर, नई  दिल्ली  के  वर्ष  2016-2017  के

 कार्यकरण  की  सरकार  द्वारा  समीक्षा  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)।

 (2)  उपर्युक्त  (1)  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण  शनि  वाला  विवरण  (हिन्दी

 तथा  अंग्रेजी  संस्करण)।

 (Placed  in  Library.See  No.  LT  8698/16/18)
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 (3)  इंदिरा  गांधी  नेशनल  सेंटर  फार  द  आर्ट्स,  नई  दिल्ली  के  वर्ष  2016-2017 के

 वार्षिक  लेखाओं  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  तथा  उन  पर

 लेखापरीक्षा  प्रतिवेदन  |

 (4)  उपर्युक्त  (3)  में  उल्लिखित  पत्रों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण  दर्शाने  वाला  विवरण

 (हिन्दी  तथा  अंग्रेजी  संस्करण)।

 (Placed  in  Library.See  No.  LT  8699/16/18)

 (5)  विश्विद्यालय अनुदान  आयोग  के  वर्ष
 2016-17

 के
 लेखापरीक्षित

 लेखे  के*  शुद्धिपत्र की  एक  प्रति  (हिन्दी

 तथा  अंग्रेजी  संस्करण)  |

 (Placed  in  Library.See  No.  LT  8700/16/18)
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